
 83  Papers  laid

 {Shri  K.  R.  Ganesh]

 (Fifth  Amendment)  Regulations,
 1971,  published  in  Notification
 No.  Ss.  R.  O.  465  in  Gazette  of
 India  dated  the  25th  December,
 1971,  [Pluced  in  Library.  See

 No.  LT—434/72.]

 (2)  A  copy  each  of  the  following  Noti-
 fications  (Hindi  and  English  versions)
 issued  under  the  Territorial  Army
 Act,  948  :—

 (i)  The  Terrtomal  Army  (First
 Amendment)  Rules,  1972,  pub-
 lished  in  Nottfication  No.  S,  R.
 39  in  Gazette  of  India  dated
 the  l2th  February,  1972,

 (ii)  The  Territorial  Army  (Second
 Amendment)  Rules,  1972,  pub-
 lished  in  Notification  No.  S.  ्,
 oO.  40  in  Gazette  of  India
 dated  the  42th  February,  1972,
 [Placed  in  Library.  See  No.  LT  —-
 1435/72.)

 PARAFFIN  Wax  (SUPPLY,  DisrRiBUtI0N
 AND  Price  Fixation)  Orprr  972

 THE  MINISTLR  OF  LAW  AND
 JUSTICE,  AND  PETROLEUM  AND
 CHEMICALS  (SHRI  Il.  R.  GOKHALE)  :
 ]  beg  tolay  on  the  Table  a  copy  of  the
 Paraffin  Wax  (Supply,  Distribution  and  Price
 Fixation)  Order,  972  (Hind)  and  English
 Versions)  published  in  Notification  No.  G.
 S.  R.  7!  (E)  in  Gazette  of  India  dated  the
 4th  February,  1972,  under  sub-section  (6)
 of  Section  3  of  the  Esscntial  Commodities
 Act,  1955,  [Placed  in  Library  ,  See  No.  LT—
 1436/72.)

 Notiricationws  Unpen  Centran  Excise
 AND  Sar  Act,  Incomp  [ax  AcT  anp

 Frnance  (No,  2)  Act,  prc,

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  FINANCE  (SHRI  K.  R.
 GANESH)  :  I  beg  to  ay  on  the  Table  :

 @  A  copy  each  of  the  following  Noti-
 fications  (Hindi  and  English  versions)
 under  section  38  of  the  Central
 Excises  and  Sait  Act,  944  :—
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 (i)  The  Central  Excise  (Eighteenth
 Amendment)  Rules,  97]  pub-
 lished  in  Notification  No.  G.  S§,
 है,  90]  in  Gazette  of  Iddia
 dated  the  ]8th  December,  971,

 (ii)  The  Central  Excise  (First  Amend-
 ment)  Rules,  1972,  published  in
 Notification  No.  G,  Ss.  R.  30  (E)}
 in  Gazette  of  India  dated  the
 17th  January,  1972.  [Placed  in
 Library.  See  No.  LT—437/72.]

 (2)  A  copy  each  of  the  following  Noti-
 fications  under  Section  296  of  the
 Income-tax  Act,  1961  :—

 (i)  S.  O.  5504  published  in  Gazette
 of  India  dated  the  I5th  Decem-
 ber,  1971,  containing  corrigenda
 to  the  English  version  of  Noti-
 fication  No.  S.O.  9I7  dated
 the  22nd  February,  1971.

 (ii)  S.O.  §502  published  in  Gazette
 of  India  dated  the  I5th  Decem-
 ber,  O71,  containing  corigenda
 to  the  Hindi  version  of  Notifica-
 tion  No.  s.0.  4937  dated  the
 22nd  February,  1971,  [Placed  in
 Library),  See  No.  LT—  1438/72.)

 (3)  A  copy  each  of  the  following  Noti-
 fication  (Hindi  and  English  versions)
 under  section  5]  of  the  Finance
 (No.  2)  Act,  1971  :—

 (i)  G.  SR.  44  (E)  published  in
 Gazette  of  India  deted  the  3rd
 January,  972  :—

 (ii)  G.  S.R.  2  (E)  published  in
 Gazette  of  India  dated  the  3rd
 January,  4972  —_

 dil)  G.  S.  R.  76  (E)  published  in
 Gazette  of  India  dated  the  5th
 February,  972  :  [Placed  in
 Library.  See  No.  LT-—-439/72.]

 (4)  A  copy  of  the  National  Savings
 Certificates  (Fouth  Issue)  (Second
 Amendment)  Rules,  974  (Gindi


